
*74*  Gml Answer*  CHAITRA 9, i860 (SAKA)  Oral Antwert 1742

including whatever v« may hava to 
ny is ftc Hanning  Commission. 
Oovarnmeftt will review ail Ibis and 
when a decision la taken, I will give 
all the information___(Interruption).

Suae boa. Members rose—

Mr. Speaker: May I request hon. 
Members to take their' seats? It is a 
very important question, no doubt.

An hon. Member: Just one question.

Mr. Speaker; Everybody wants to 
put only one question, all those who 
are standing; they cannot put two or 
three. But we have already taken 15 
minutes. I do not mind giving an­
other half an hour to this, but then 
will not other questions suffer?  I 
know, the Planning Commission ques­
tion is very important. We can have 
a one-hour discussion on this; I do not 
mind that. But if we lose one hour 
over one question, what will happen 
to other questions?

Some hon. Members: It is an im­
portant question.

Mr. Speaker: I know, it is very im­
portant, but there are other import­
ant questions. Therefore, I will pass
on to the next question___(Interrupt
tion). You want to continue with this 
question? Then, I will al’ow every­
one of you.

An hon. Member: We can have a 
half -an-haur discussion on this.

Mr. Speaker: I will deal with only 
one question today.

Shri S. S. Kothari: In view of the 
fact........' (Interruption).

An hon. Member: Will you kind'y 
allow a-half-an-hour discussion  on 
this?

Mr. Speaker: No, please. I will allow 
questions now. (Interruption).

Shri A. B. Vajpayee: The other 
Questions are also important. We 
rikoold not devote so much time on 
this.

Mr. Speaker: But others don't think 
Uke that. Next Question.

American Peace Corps Volunteers
+

*140. Shri Vasadevan Nair:
Dr. Baaea Sea:
Shri A. K. Gopalaa:
Shri Umaaath:

Will the Minister of Finance  be 
pleased to state:

(a) whether it is a fact that some 
State Governments  have demanded 
the withdrawal of the American Peace 
Corps Volunteers from their States - 
and

(b) if so, the action taken by the 
Central. Government in this regard?

The Deputy Prime Minister and Mi­
nister of Finance (Shri Morarji Desai):
(a) No. Sir. There has been no de­
mand from any State Government for 
the withdrawal of American  Peace 
Corps Volunteers. These Volunteer* 
are sent to the States in response to 
requests received from them.

(b) Does not arise.

Shri Vasudevan Nair: Is it not a fact 
that there have been many complaints 
about subversive activities of some of 
these persons belonging to the Peace 
Corps from the various States, includ­
ing Maharashtra and Kerala, and may 
I know whether the Planning Com­
mission who were previously in charge 
of these international volunteer orga­
nisations could not tackle these comp­
laints and that they were rather acqui­
escing in them, covering them up, and 
were hand in glove with the Peace 
Corps, and, if so, is that the reason 
why this subject was transferred from 
the Planning Commission to the Minis­
try of Finance last year.

Shri MOrarJi Desai: The inferences
drawn by the hon.  Member are not 
correct. The transfer from ope to ano­
ther is only a matter of convenience 
and utility. That is how it is dona. 
There are not many complaints of sub­
versive activities against these volun­
teers. As far as I could find out, there 
was complaint against only one parti­
cular volunteer in Pilani—it was nOt 
anywhere else—and he is no laogtr
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there. Out of J 600 volunteers who 
have come her-2, there have been co>m­
plaints so far against only four persons 
of something or the other, bad tempe­
rament or want of coLtrtesy or some­
thing like that. In on,2 case, subver­
sive activity mear>.t that he added opi­
nions in favou: of Pakistan in his 
discussion with others. They were 
sent away; they are not here. 

Shri Vasudevan Nair: The hon. 
Minister just now said that there were 
only four complaints and that too 
mainly about discourlcsy and all that. 
I should like t<i know whether it has 
come to the notice of the Government 
that one Mr. Logan Saladah cnme in 
September. 1064 anc1 settiecl down in 
v,2;·v sensi,i·;e a,cas, like D:1Jl10us;c and 
Mu;sooric ar..-1 wanted to speciali::i_c in 
relief wo:·k for T:b0.tc1n ,··�Luge':'s, ar.ct 
the ;viini.stry of Ex:•2rna 1_ Affairs, aft•cl' 
receiving �0mc repo1t frcrn the Intel­
ligence, w:rntcd the recall of this p:nti­
cubr gentleman. l:fas it alw come to 
th0 notice of the Government that a 
pretty girl of 25 years, Joyce Russel, 
who was \vorking in yeur Stnte, 
Sir ..... . 

Shri Hem Barua: What i, the con­
nection bctwee1, a p;·e[i_y girl and 
your State\ Sir? 

Shri Vasudevan Nair: She was work­
ing in the Home Science Col ler:·2 there 
and the Principc1l cf the Home Science 
College got rid of her. But t11is parti­
cular lady who went back to U.S.A., 
after such a complaint from th·2 Prin­
cipal, came back with a volunteer 
corps of 31 and went to work in the 
Nagar junasagar project without prior 
permission of the Government. I un­
derstand that when they go to such 
project areas, they take prior permi­
ssion from the Government. Even be­
fore getting prior permission, this lady 
who was a suspicious element . . 

An hon. Membe1·: But pr�tty. 

Shri Vasudevan Nair:. . . . �ries to 
work in the Nagarjunasagar 1Jroject. 
Are we to understand that this Gov­
ernment has g'iven licence to these 
people to go anywhere they like and 
to do whatever they like? What is 
happening in this country? 

Shri Morarji Desai: The case of Mr. 
Logan Saladah did come to the notice 
of the Government. He came ia 1964 
and his acliviti:::; were not found to 
be desirable and he was returned. 
About the other girl . ... 

An hon. Member: Pretty girl. 

Shri M•narji Desai: . . . . pretty girl 
or whatever he wants to say, I have 
,no kaowledge. 

Shri Hem Barna: Ou a point of 
order. \Vhcn the: l'inancc Minister 
said that he does not i1ave :1;1y know­
iedge of the pretty giri, he is trying 
to bypass this Padiam0,1�. As a Fin­
ance Minister bccaucP Peace Corps is 
functioning �mcler him, he should 
kuov.r all about pretty girls. 

M1·. Stl!.!al:cr: '.i'herc i, ,,o point of 
ocdcr, J1e;;·c. 

Shrinrnti Lakslunikan,,rnrnu: I have 
an objection. If i.hcy ha\·e a com­
plaint, let them complain about their 
activitie�. Why sho:.,l,I thc-v say pret­
ty girls ,,:· prctl y  bo/3'.' IL i'.; a reflec­
tion. 

Mr. Sp::ai<er: Dr. Tia:,en Sen. 
Dr. Ran en Sen: In view of the fact 

that quite a large m1r.1b ·r of these 
Peace Corps volunteers have been 
doing sub\'crsi\'e acli\·ilics, as is re­
vealed by foe !Jon. Fin,rnce Minister 
now, mc1y I k;1c,v; v:hc:l.i:er it is known 
to the Government '. hat th'.: American 
Pea'.:e Corps VolL,nte<:rs are donating 
4 500 doliars for the International 
Secretariat for Volunteer Service Con­
ference, which is a subsidiary body to 
the American Peace Corps Volunteers, 
CIA, and which is opening today in 
Delhi. and Mr. Asoka Mehta, our Plan­
ning Minister, is associating himself 
with that Conference and if so, may 
I know why this Government and our 
Ministers are associating themselves 
with such organisations, a large num­
ber of whose volunteers are under 
suspicion today in India? 

Shri Morarji Desai: The hon. Mem­
ber's question is based on two wrong 
premises. One is that he said that 
there are many cases o:I' subversive 
activities. 
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D». flatten Sea: Hfc httmttt admitted

Art Menu# &mi: 1 have admitted 
Aothing of that violent nature. I have 
only jaid that there was only one 
volunteer who was found like that 
Does that mean ‘many*? Then I must 
understand the hon Member’s defini­
tion of what is 'many’ and what is 
‘one’

Therefore, it is not correct to say 
that Then, about the other organisa­
tion which he mentioned, that orga­
nisation has nothing to do with Peace 
Corps

Shri A K GopaUn: May I know 
what are the special facilities given to 
this Volunteer Corps and what is the 
amount incurred on that account’

Shri Morarji Desai: The to and fro 
travel costs and  living expenses m 
India of volunteers from other coun­
tries except UK  and  Canada, are 
borne by  the  respective countries 
The Indian authonties provide them 
with barely a simple furnished accom­
modation, a bicycle and free medical 
attention  They also get the income- 
tax exemption upto a limit of Rs 2,25ft 
on new articles unported for their 
use m India

Shri Umanath: Recently President
Nyarare of Tansania and the Cambo­
dian Government have demanded re­
call of all the Peace Corps Volunteers 
from their countries on. the charge 
that they are meddling with their 
countries' internal affairs and intelli­
gence  Secondly, in most of the 
American Press it has appeared that 
this particular Peace Corps is an ins­
trument for the CIA to further their 
activities Thirdly, the Finance Minis­
ter himself admitted that there have 
been cates of misbehaviour  . .

Shri Morarji Desai: Only 4 out of 
1800

Shri Umaaatb: There have been 
cases, not one case-on h» own ad­
mission—of  misbehaviour. 1'baQy, 
the Kerala Government have declared 
that they are not going to extend the 
term of volunteers who ar* working

in poultries on grounds of misbeha­
viour In view of ail this, may I know 
whether Government propose to keep 
a close watch on the activities of the 
Peace Corps Volunteers,  and if not, 
the reasons therefor?

Sbrf Morarji Desai: The hon Mem­
ber’s question arises from the allergy 
that he has, and I am not going to be 
affected by it

Shri Umanath: The whole country is 
allergic, and he seems to be the only 
exception, wluch means that he has 
got some sickness or something.

Shri Morarji Desai: No, no  Shout­
ing and indulging in sucn sort of rhe­
torics does not give any facts Let us 
go to facts The country has not de­
manded, and the Governments have 
not demanded it  As I have said, if 
any State Government does not want 
volunteers, they will not be there  It 
is not a question  of  imposing any 
volunteers on any  State if they do 
not want them They Lad asked for 
them and that is why they were given. 
But if now any Government does not 
want them, that will not be done  It 
is not a question of  imposing any 
volunteer on anybody Therefore, it is 
not nght to say like that  If some 
other countries have found some other 
experience, that is no ground to say 
that we have also the same experi­
ence

Shri Umanath: The American press 
has said that

Shri Morarji Desai: The American
press is of several kinds  It is a demo­
cracy

Shri Umanath: Most of the people 
have said it

Shri Morarji Desai: I* is a demo­
cracy, but not of the type that the 
hon Member wants

Shri Umaaath: All the papers have 
said it.

Shri Merarji Desai: That Is also *0t
true. It is an exaggeration which hr 
indulged in, which is not right.
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Stal Umanath: Tha Jfow Tor*
Times: has said it

SW S;A. Dtt|>: Part of my (qm* 
tion hat been covered. Bat may I 
know whether the Kerala Government 
have informed the  Central Govern­
ment that they do not want the ser­
vices of this Peac? Corps  and that 
they can breed chicken without their 
help?

Shri Morarjl Deaai: I have not yet
jgot anything from them.

Shri CMwtamaal Panlgrahi: May I
know whether Government are oblig­
ed in any way to keep these American
Peace Corps volunteers and whether
we do not have enough social workers
here to do the work?

Shri Morarjl Desai: If tiiere aio peo­
ple who can help us and they coma
voluntarily,  I do not see  why we
should not keep them if they are use­
ful to us. We are not obliged to keep
anybody; so that is not ihe question
at all. It is a question of our volun­
tary acceptance, if we want to do so,
and that is why they have been taken 
in. It is not a question of not having
sufficient volunteers, but we Save to
have even more volunteers for ins­
tance, in the case of leprosy, we have
got to get people from outside because
here our nurses will not even look at
them.
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Shri Jyotinnoy Basil: What is there
on Government's record from our In­
telligence Department and the CBI
about the Peace Corps activities  in
this country?

Shri Morarji Deaai: I have already
said that it is not only our reports but
the reports also of the State Govern­
ments that they are doing useful
work----

Shri Jyotirmoy Bara: I am talking
of the Central Intelligence Bureau,
not of the State Governments.

Shri Morarji Desai: The Central In­
telligence Bureau has got many other
kinds of work to do, and this is not
one of their items of work.

Shri Umanath: Have they given any
report?

Shri S. Kandappan: The answer is
very evasive.

Mr. Speaker: If it is evasive, the
question can be repeated afterwards.
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Fertillsen Production in the Fourth 
Plaa

*141. Shri C. C. Dead:  Will the
Minister of Petroleum an<* Chemicals
be pleased to state*

(a) whether it is a fact  that the 
fertilizers manufacture target for the 
Fourth Five Year Plan  has  been 
considerably scaled  down recently; 
and

(b) li go, the reasons which neces­
sitated such a decision?

The Minister of Plannirr, Pet 1 oleum 
and Chemicals sad Social Welfare 
(Shri Asoka Mehta): (a) No, Sir.

(b) Does not arise

Shri C. C. Desat: May I know whe­
ther the reduction  m ihe target is 
caused by the fauure to utilise the 
fertiliser industrial licences and be­
cause of the wrong policy or wrong 
ideology  followed  by the previous 
Minister of Petroleum and Chemicals? 
Second’y, how many industrial licenc­
es for fertiliser production have been 
given, what has happened tu 4hem 
and why they have not been utilised*

Shri Asoka Mehta: I have pointed 
out that there has been no reduction 
m the target We have issued licences 
to public sector projects and private 
sector projects which when completed 
wi’l give us a fertiliser production of
2 8 or 2 9 million tonnes of nitrogenous 
fertilisers.

Shri C. C. Dessi: What is the atti­
tude of Government towards +he im­
portation of ammonia from the Persian 
Gulf Installations or ccun*ries about 
which the World Bank President was 
so insistent or anxious?

Shri Asoka Mehta: Governments 
policy has  been c1earij* enundsted 
that nitrogenous fertilisers will have 
to be produced in this country from 
the naptha available in our country.




